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(Full Name e.9. B.A.S.-Bihar Administrative Service,
B.5.5.- Blhar Secretariat Service efc.)
I hereby Marnmm:mdmﬂsaummﬂubutofmv
knowledge and belief.
Signature ... 417% m“:ﬂmg} :
_ Name of Emplovee: N, £ BN, Y& oy P N
Place:. PATNRA wsmnatlm:...uﬁﬂﬁ&a“ ST TENDANT
Date:...{).|.020 A5 Department:. BT AR, LERTS LA TINE fes f’*“f““f
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